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News Item captioned "Dial 100 for 
silence" 

3704. SH.RI SHIV SHARAN VER-
MA : Will the Minister of COMMUNI-
CATIONS be plea~<ed to state: . 

(a) whether Government's attention 
has been drawn to the new3 item "Dial 

... 100 for silence" appearing in the 'In-
dian Express' of 3 March, 1982 high-
lighting the non-working and non-fur.-
ctioning properly of em~rgency tele-
phonec like Police, Fire, Ambulance 
etc., and making known to Public the-
other telephone !11J1r.bers installed 
with these EmergerH:y Services; and 

(b) if so, reaction of Government 
thereto ; and details of action taken to 
improve matter&? 

THE MIN1STER OF COMM:UNICA-
TIONS (SHRIO. M. STEPHEN): (3) 
Yes Sir. 

(b) P and T Dep:lrtment provides 
only the tec_'nical arrangement for 

.the.se services. Mannhg of these emer-
gency services is done by the re~'Pec
tive department viz., Polke for '100' 
Fire Service [or '101' and Hospital 
authorities fOr '102'. 

Special attention is already being 
paid to these ~ervices. A:> a routine, 
the equipment for these services is 
checked 6-8 times a d ay and as won as 
any fault is encountered it is recti-
fied. 

, . 
The other telephone numbers of the 

police and Fire Brigade haVe been in-
dicated in the alphabatical liST of the 
Telephone Directory. • 

Project of Joint Indo-Nepalese River 
Projects 

3705. SHRI MADHA VRAO SCIN-
DIA: Will the Minister of ENERGY 
be pleased to £Ct;ate the progress so 
far made with regard to th~ Joint In-
do-Nepalese river projects involving 
Karnali and Panchesh war rivers? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENF.RGY (SHRI 
VJlKRAM ~AJ AN) : Regarding 
Pancheshwar project, India and Ne-
pal have agreed that .the investigation 
work shall be carried out jointly by 
the two countrie£'. Government of In-
dia have sanctioned an amount of 
R~'. 5 crore\9 for carry!ng out these in-
vestigations. The investigation for the 
p rojecte have been entrusted to Cen-
tral Water Commission and are in.. 
progress. 

During the Karnali Committee meet_ 
ing held in January, 1981 it was ag-, 
reed by India and Ne!)al to undertake 
a comprehensive study of the Karnali 
(Chisapani) project, under the joint 
sponsorship and ongol~g supervlsion _ 
of both countries. It was also agreed to 
appoint a mutually acceptable inter-
national consultant to undertakO? there 
studies. The terms of reference for the 
appointment of the consultant have to 
be jointly finalised by both the coun-
tries. 

Proposal to Foreign Exchange on 
Soda Ash 

3706. SHRI SAJJAN KUMAR· Will 
the Minister of PETROLEU'!'.1, CH.'EJVfI_ 
CALS AND FERTILIZERS be olea~ed 
to state: • 

(a) whether soda :;Ish which is selJ-
ing below cost price in India i~:t also 
being imported and a huge amount of 
foreign exchange is being spent; and 

(b) if so, the amount spent on the 
import of ~.oda ash during the last two 
years? 




